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SOYABEAN

(b) and (¢). As aresult of the research

) work conducted in the country during the

jast five years, suitable high vielding

short duration  varieties  have heen

identified and advances made in establis.

hing optimun agronomic  schedules  for
obtaining high yield of the crop,

N

Based on these results, 42 tonnes seeds
of four soyabean varieties were imported
in 1968 and multiplied under the acgies
of the Uttar Pradesh Agricultural
University and the National Seeds
Corporation. During 1969, besides these
institutions  the Jawahar Lal Nehru
Krishi Vishva Vidhalaya; some State
Governments and private seed producers
also took up multiplication,

A Centrally Sponsored Scheme for
composite demonstration with the exotic
high yielding varieties of sqyabean was
sanctioned by the Government of India
during 1970-71 in States, where potent-

ialities for introduction of soyabean
m, at an eﬂﬁmﬂt‘e&’ cost . of

Rs. 1,70,000/. This is being continued in
1971-72 for covering an area of 600
lm'“!m' ": | e :
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introduction of sunflower. Accordingly,
upplement the information of research
a Centrally Sponsored Scheme
wer demonstrations has been
for implementation over an
hectares during 1971-72 with
of building up the technical
farmers for launching a
| 'fu;-' the development of
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sunflow ey crop leading (o a rapid increase
NS production.

Dlstrlhullrm of Steel to Industries in
Faridabad

*1149. SHRI LILADHAR KOTOKT :

Will the Minister of STEEL AND MINES
be pleased to state ‘

(a) whethere instances have come (o
the notice of the Government that the steel
quota granted by Joint Plant Committec to

small industries in Faridabad complex has

not been utilised for the purpose for which
it was allotted;

(b) whether Joint Plant Committee had
conducted proper inquiry before allotting
steel quota to concerned industries; and

(c) if so, the steps Government propose
to take to remedy the situation ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) to
(¢). The information is being collected and
will be laid on the table of House.
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1151, SHRI RAJDEO SINGH ; s‘s}m
the Minister of AGR!CULTURE be
pleased to state :

(a) whether the National Seeds Corpo-
ration have now been able to provide seeds
to the States as per their demand ; and

(b) if not, how long it will take to be
in a position to meet the needs of the diffe-
rent States ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASEHEB P. SHINDE) : (a) and (b).
The National Seeds Corporation has
been supplying seeds of various crops to
the State Governments as per demands
received in time. However, this year there
has been some shortage of hybrid bajra
seeds because of the seed crop having been
damaged by unseasonal rain.

Licensed Railway Porters and Vendors

*1152. PROF. S. L. SAKSENA : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

() whether for certain' categories of
labour, such as licensed Railway Porters
and Vendors, employees and employers
relationship has not been acknowledged by
Government ; and

(b) if 30, the steps taken by Government
to resolve this important issue ?

'THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-

. KAR): (a) The Licensed Railway Pm

and Vendors are not Railway employeu
Therefore employees ~ employers relation-
ship between them and Raﬂway Awmim-
smt:ondonmtnm. G
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